FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insoh y and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
SHAILA CLUBS AND RESORTS PRIVATE LIMITED

RELEVANT PARTICULARS
1. |[Name of corporate debtor Shaila Clubs and Resorts Private Limited
2. | Date of ir ion of corporate debtor | 02/05/2005 e
3. |Authority under which corporate debtor ~ | Registrar of Companies- Pune
is incorporated / registered
4, |Corporate Identity No. / Limited Liability | U55101PN2005PTC020668
Identification No. of corporate debtor
5. |Address of the registered office and Kore Plaza, Behind Hotel Pai-Prakash, Vishrambag Sangi
principal office (if any) of corporate Maharashtra, India 416415
debtor
6. |Insolvency commencement date in 28.07.2023 (Order received on 29th July, 2023)
respect of corporate debtor
7. |Estimated date of closure of insolvency | 25.01.2024
resolution process
8. |Name and registration number of the Mr. Milind Kasodekar
insolvency professional acnng as IBBI/IPA-002/1P-N00116/2017-18/10285
interim resolution
9. |Address and e-mail of the interim KMDS & Associates, Company Secretaries
resolution professional, as registered 3rd Floor , Satyagiri Apartments 77, Vijayanagar Colony,
with the Board 2147, Sadashiv Peth, Pune- 411030
Email: milind.kasodekar@kmdscs.com
10.|Address and e-mail to be used for KMDS & Associates, Company Secretaries
correspondence with the interim 3rd Floor , Satyagiri Apartments 77, Vijayanagar Colony,
resolution professional 2147, Sadashiv Peth, Pune- 411030
Email: milind. .com
|11 Last date for submission of claims 12.08.2023
12 Classes of creditors, if any, under —_—
clause (b) of sub-section (6A) of section
21, ascertained by the interim resolution
professional
13.|Names of Insolvency Professionals _
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)
14./(a) Relevant Forms and Weblink: http://www.iobi.gov.in/home/downloads
(b) Details of Authorized Representatives | Physical Address:
are available at: KMDS &Associates, Company Secretaries
3rd Floor , Satyagiri Apartments 77, Vijayanagar Colony,
2147, Sadashiv Peth, Pune- 411030

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Shaila Clubs and
Resorts Private Limited on 28th July, 2023 (Order received on 29th July, 2023).

The creditors of Shaila Clubs and Resorts Private Limited, are hereby called upon to submit
their claims with proof on or before 12th August 2023 falling fourteen days from the
appointment of the interim resolution professional to the interim resolution professional at
the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class [specify class] in Form CA.
Submission of false or misleading proofs of claim shall attract penalties.

MILIND KASODEKAR c % - Q a
Interim Resolution professional -
I1BBI/IPA-002/1P-N00116/2017-18/10285

Date: 31stJuly, 2023

Place: Pune
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FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

WESTERN RAILWAY - VADODARA DIVISION

OHE WORK IN CONNECTION WITH
STATION DEVELOPMENT
Tenders for and on behalf of The President
of India are invited by Divisional Railway
Manager (Electrical Tr.D) Western
Railway, Pratapnagar, Vadodara-390 004

RELEVANT PARTICULARS

FOR THE ATTENTION OF THE CREDITORS OF
SHAILA CLUBS AND RESORTS PRIVATE LIMITED

for the following works. Sr. No.1: Tender
9 . | Name of corporate debtor Shaila Clubs and Resorts Private Limited

No. EL/TRD/Tender/23-24/15 Name of

1
Work: OHE work in connection with station 2. | Date of incorporation of corporate debtor | 02/05/2005
3

development and other allied work in . | Authority under which corporate debtor | Regjstrar of Companies- Pune
complete electrified territory of Vadodara is incorporated / registered

division and construction of Foot Over 4. |Corporate Identity No. / Limited Liability | U55101PN2005PTC020668

Bridge at Chhayapuri Railway station. Identification No. of corporate debtor

Approximate Cost of the work (In Rs.): Address of the regjstered office and
% 1,32,03,042/- Bid security (In Rs.): principal office (if any) of corporate
% 2,16,000/- Cost of Tender document

o

Kore Plaza, Behind Hotel Pai-Prakash, Vishrambag Sangli
Maharashtra, India 416415

5 gr debtor
and Completion pe"?d' 12 mont_hs. 6. | Insolvency commencement date in 28.07.2023 (Order received on 29th July, 2023)
Tender scheduled on: Tender closing respect of corporate deblor
25-08-202 i f closil
Qe AW APS) Gl D € Glali) &l 7. | Estimated date of closure of insolvency | 25.01.2024

15:00 hrs. on the same date. Web page

particulars and notice for location resolution process

Mr. Milind Kasodekar
IBBI/IPA-002/IP-N00116/2017-18/10285

Name and regjstration number of the

©

where complete details can be seen &
address of the office and clarification: insolvency professional acting as
Website @ www.ireps.gov.in Divisional interim resolution professional

Railway Manager (Electrical Tr.D), 9. |Address and e-mail of the interim
Western Railway, Pratapnagar, Vadodara- resolution professional, as regjstered

390004. BRC-136 with the Board

KMDS & Associates, Company Secretaries

3rd Floor , Satyagiri Apartments 77, Vijayanagar Colony,
2147, Sadashiv Peth, Pune- 411030

Email: milind.kasodekar@kmdscs.com

Follow us on:E52 twitter.com/WesternRIy
WESTERN RAILWAY - VADODARA DIVISION
Email: milind.kasodekar@kmdscs.com

10.|Address and e-mail to be used for
correspondence with the interim
resolution professional

KMDS & Associates, Company Secretaries
3rd Floor , Satyagiri Apartments 77, Vijayanagar Colony,
2147, Sadashiv Peth, Pune- 411030

REQUEST FOR PROPOSAL FOR | |I77]Last date for submission of ciaims 12082023

PROVIDING PROJECT 12 Classes of creditors, if any, under —
SUPERVISION SERVICES clause (b) of sub-section (BA) of section

Tenders for and on behalf of The President 21, ascertained by the interim resolution

of India are invited by Divisional Railway professional .
Manager (Electrical Tr.D) Western | |[23{Names of insolvency Professionals -
identified to act as Authorised

Railway, Pratapnagar, VVadodara-390 004
for the following works. Sr. No.1: Tender
No. EL/TRD/Tender/23-24/12 R Name of

Representative of creditors in a class
(Three names for each class)

=

(a) Relevant Forms and Weblink: http://www.ibbi.gov.in/home/downloads

(b) Details of Authorized Representatives | Physical Address:

are available at: KMDS &Associates, Company Secretaries

3rd Floor , Satyagiri Apartments 77, Vijayanagar Colony,
2147, Sadashiv Peth, Pune- 411030

Work: Request for Proposal (RFP) for| |[*
providing Project Supervision Services
(PSS) at various Construction Sites/
Sections in connection with the work of
conversion 1 x 25kV OHE system in to 2 x

25kV OHE system in jurisdiction of
Electrical Traction Distribution department
of Western Railway (Mumbai Division -
410 TKM, Vadodara Division - 584 TKM,
Ratlam Division - 86 TKM and Ahmedabad
Division - 24 TKM) Approximate Cost of
the work (In Rs.): T 2,46,71,232/-
Earnest money to be deposited (In Rs.):
% 2,73,400/- Cost of Tender documents
and Completion period: 24 months.
Tender scheduled on: Tender closing
date 28-08-2023 and time of closing at
15:00 hrs. on the same date. Web page
particulars and notice for location
where complete details can be seen &
address of the office and clarification:

Resorts Private Limited on 28th July, 2023 (Order received on 29th July, 2023).

the address mentioned against entry No. 10.

creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
MILIND KASODEKAR

Interim Resolution professional
IBBI/IPA-002/1P-N00116/2017-18/10285

Date: 31stJuly, 2023

Place: Pune

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Shaila Clubs and

The creditors of Shaila Clubs and Resorts Private Limited, are hereby called upon to submit

0 ; Registered office: ICICI Bank Towers, Bandra-Kurla Complex,
ICICI Home Finance |Bandra (East), Mumbai- 400051

Corporate Office: ICICI HFC Tower, JB Nagar, Andheri Kurla Road, Andheri East, Mumbai- 400059
Branch Office: 2nd floor, Kanale Plaza, 82 Railway Lines, Solapur- 413001

Whereas

The undersigned being the Authorized Officer of ICICI Home Finance Company Limited under the
Securitisation, Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in
exercise of the powers conferred under section 13 (12) read with Rule 3 of the Security Interest (Enforcement)
rules 2002, issued demand notices upon the borrowers mentioned below, to repay the amount mentioned in the
notice within 60 days from the date of receipt of the said notice.

As the borrower failed to repay the amount, notice is hereby given to the borrower and the public in general that
the undersigned has taken possession of the property described herein below in exercise of powers conferred on
him/ her under Section 13(4) of the said Act read with Rule 8 of the said rules on the below-mentioned dates. The
borrower in particular and the public in general is hereby cautioned not to deal with the property and any dealings
with the property will be subject to the charge of ICICI Home Finance Company Limited.

Sr.| Name of the Borrower/ Description of property/ Date of Demand| Name
No Co-borrower/ Date of Possession Notice/ Amount|  of

‘| Loan Account Number in Demand Branch
Notice (Rs.)
1. |Mahiboob Kadar Plot No0.436 and 435 Tulshanti Nagar, Nr 27-05-2022 | Solapur-

Bagwan (Borrower), Veertapasvi Temple, Akkalkot Road, Dist- Solapur Rs. B

Najmin Mahiboob Survey No.142 1 Solapur- 413005 Solapur 17,15,728/-
Bagwan (Co-Vorrower),|Maharashtra 413005. Bounded By- North: Road,
NHSHR00001268830. |South: Plot No.434, East: Plot No.417 and 418,
West: Road./ Date of Possession- 28-Jul-23
2. [Mahiboob Kadar Plot No.436 and 435 Tulshanti Nagar, Nr 27-05-2022 | Solapur-

Bagwan (Borrower), Veertapasvi Temple, Akkalkot Road, Dist- Solapur Rs. B

Najmin Mahiboob Survey No.142 1 Solapur- 413005 Solapur 7,47,410/-
Bagwan (Co-Borrower),|Maharashtra 413005. Bounded By- North: Road,
LHSHR00001329803. |South: Plot No 434, East: Plot No.417 and 418,
West: Road./ Date of Possession- 28-Jul-23

3. | Gourabai Somshankar |Na Mukti Nagar Vijapur Road Solapur Dist 08-09-2022 | Solapur-
Arali (Borrower), Solapur Old S No.329/2/A New S No.116/2/A Rs. B
Somshankar Virbasappa|Solapur-413004. Bounded By- North: Plot No.30, 29,90,057/-
Arali (Co-Borrower), South: Plot No.32, East: Plot No.26, West: Road./
LHSHR00001349271. |Date of Possession- 28-Jul-23

4. |Nazeeya Sattar Sayyad|Shop No.11 and Shop No.18 Ground Floor Taj 24- 05 2022 Solapur-
(Borrower), Sattar Shopping Plaza Begam Peth Tal North Solapur B
Sayyad (Co-Borrower), |Solapur Cts Survey No.5713 Solapur- 413007./ 19, 90 104/-

NHSHR00001251873.

The above-mentioned borrowers(s)/ guarantors(s) are hereby given a 30 day notice to repay the amount, else
the mortgaged properties will be sold on the expiry of 30 days from the date of publication of this Notice, as per
the provisions under the Rules 8 and 9 of Security Interest (Enforcement) Rules 2002.

Date : July 31, 2023
\Place: Solapur

Date of Possession- 28-Jul-23

Authorized Officer
ICICI Home Finance Company Limited

their claims with proof on or before 12th August 2023 falling fourteen days from the
appointment of the interim resolution professional to the interim resolution professional at

The financial creditors shall submit their claims with proof by electronic means only. All other

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
againstentry No.13 to act as authorised representative of the class [specify class] in Form CA.

Website @ www.ireps.gov.in Divisional

Railway Manager (Electrical Tr.D),
Western Railway, Pratapnagar, Vadodara-
390004. BRC-138

Follow us on:E2 twitter.com/WesternRIy

/W

TATA
TATA SONS PRIVATE LIMITED

Corporate Identity No. U99999MH1917PTC000478
Registered Office: Bombay House, 24, Homi Mody Street, Mumbai - 400 001
Tel: +91 22 6665 8282; e-mail ID: csteam@tata.com; Website: www.tata.com

Notice is hereby given that the 105" Annual General Meeting (“AGM”") of Tata
Sons Private Limited ("the Company”) is scheduled on Tuesday, August 29,
2023at02.30 p.m. (IST) through Video Conference (“VC") / Other Audio Visual
Means (“OAVM”), in compliance with the applicable provisions of the
Companies Act, 2013 and Rules made thereunder, read with General Circular
Nos. 14/2020, 17/2020, 20/2020, 2/2021, 19/2021, 21/2021, 2/2022 and
10/2022 dated April 8, 2020, April 13, 2020, May 5, 2020, January 13, 2021,
December 8,2021, December 14,2021, May 5, 2022 and December 28, 2022,
respectively, issued by the Ministry of Corporate Affairs to transact the
business set out in the Notice convening the AGM.

Members can attend and participate in the AGM through the VC/OAVM, the
details of which will be provided by the Company in the Notice convening
the AGM.

Notice of the AGM along with the Annual Report for Financial Year 2022-23
will be sent electronically to those Members whose e-mail addresses are
made available to the Company. Members who have not yet communicated
their e-mail addresses are requested to intimate the same to the Company at
the above contact details on or before 05:00 p.m. (IST) on Thursday, August 3,
2023 for registering their e-mail addresses to receive the Notice of AGM and
the Annual Report.

For Tata Sons Private Limited
Suprakash Mukhopadhyay
Company Secretary

ACS 10596

Place: Mumbai
Date: July 26, 2023

PUBLIC NOTICE

Let's together and make Mumbai Malaria free

BRIHANMUMBAI

MAHANAGARPALIKA

E-TENDER NOTICE
Bid no. 7200057261
Municipal Corporation of Greater Mumbai

CMOS HD CAMERA with inbuilt Recording for
surgery depart At K. B. Bhabha Hospital, Kurla (W)

Rs. 1200/- + 18.0% GST
Rs. 20000/-

31.07.2023 From 12.00 Hrs.
08.08.2023 upto 15.00 Hrs.

Tender Document No.
Name of Organization
Subject

Cost of Tender
Bid Security Deposit / EMD
Date of issue and sale of tender

Last date & time for sale of tender
& Receipt of Bid Security Deposit

Website

Opening of Packet A
Opening of Packet B
Opening of Packet C
Address for communication

https://portal.mcgm.gov.in

09.08.2023 after 15.00 Hrs.
09.08.2023 after 15.10 Hrs.
11.08.2023 after 15.00 Hrs.

Office of the :- Medical Superintendent, MCGM
Khan Bahadur Bhabha Hospital, Kurla (W),
Mumbai-400070

Online in Medical Superintendents office

Venue for opening of bid

The Tender document can be downloaded from the BMC' website

(https://portal.mcgm.gov.in) under the tender section.

Sd/-
Medical Superintendent

PRO/1134/ADV/2023-24 Khan Bahadur Bhabha Hospital Kurla (W)

[Appendix - IV-A] [See proviso to rule 8 (6)]
PUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMOVABLE PROPERTIES

OMKARA ASSETS RECONSTRUCTION PVT. LTD.
O M KA CIN: U67100TZ2014PTC020363

Corporate Office: C-515, Kanakia Zillion, Junction of L.B.S. Road and C.S.T. Road,
ASSETS RECONSTRUCTION Pvt. Ltd. B K.C. Annexe, Kurla (West), Mumbai 400 070

Email: jigar.patel@omkaraarc.com | Mob.: +91 9987400988

108

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of
Security InterestAct, 2002 (“SARFAESI Act”) read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described immovable property
mortgaged/ charged to the Secured Creditor, possession of which has been taken by the Authorised Officer of Omkara Assets Reconstruction Pvt Itd
(OARPL) (acting in its capacny as Trustee of Omkara PS 04/2020-21 Trust). Further, OARPL has acquired entire outstanding debts of the below
ts vide Assi Agl t dated 15.06.2020 from ECL Finance Limited (Assignor) along with underlying security from assignor
Accordingly, OARPL has stepped into the shoes of assignor and empowered to recover the dues and enforce the security. The Authorized
Officer of the OARPL took handover of Possession on 31.05.2023. The Authorized Officer of OARPL hereby intends to sell the below mentioned
secured properties for recovery of dues and hence the tenders/bids are invited in sealed cover for the purchase of the secured properties. The
properties shall be sold in exercise of rights and powers under the provisions of sections 13 (2) and (4) of SARFAESI Act; on “As is where is”,
“Asis whatis”, “Whatever there is” and “Without recourse Basis” for recovery of amount shown below in respective column due to OARPL as
Secured Creditor from respective Borrower and Co-Borrower(s) shown below. Details of the Borrower(s)/Guarantors/Mortgagors, Securities,
Outstanding Dues, Date of Demand Notice sent under Section 13(2), Reserve Price, Bid Increment Amount, Earnest Money Deposit (EMD), Date & Time
of Inspection is given as under:

Authorised Officer

Attached : The Sahyadri Sahakari Bank Ltd., Mumbai
Regd. Office : 446, Jagannath Shankar Seth Road, Chirabazar Mumbai - 400002.

Phone No:- 022-2205 4643/2201 7477/2201 6770 E-mail:- sahyadriho@rediffmail.com

Auction Notice for Sale of Inmovable Property

(Proclamation of Sale)

(Under Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest
Act, 2002 read with provision to Rule 8(6) of the Security Interest (Enforcement) Rule, 2002.)
Notice is hereby given to the publicin general and in particular to the borrower(s) and Guarantor(s) that the below
described immovable property mortgaged to the secured creditor, the physical possession of which has been
taken by the Authorised Officer of The Sahyadri Sahakari Bank Ltd., Mumbai, Secured creditor, will be sold on “as
is, where is and what is basis” on 31stAugust, 2023 for Recovery of Bank dues as per below mentioned details :
Details of Inmovable Property for Sale
Flat No. 103, 1st Floor in Baba Makhdoom
Shah Building, Survey No. 59, 60 & 61, Tika
No. 3, Mauje Mahagiri, Tal & Dist- Thane
(Within the limits of Thane Municipal
Corporation).

(Area: 660 Sq.ft. Built up)

Name of the Borrower, Guarantors

BORROWER : SANDEEP DAYANAND MOHITE

Address: B/102, Priyamvanda Co-op Hsg. Society Ltd.,

Nehru Road, Mulund (W), Mumbai - 400 080.

GUARANTOR 1: CHANDRAKANT DEVU JADHAV

Address: 301, Shantiniketan Co- op Hsg. Society Ltd., Plot

No. 8A, Sector 8, Kharghar, NaviMumbai- 410 210.

GUARANTOR 2: GOPINATH SAMBHAJIBHAVAR

Address: BIT Chawl No.8, Room No. 7, Ground Floor,

Baburao More Marg, Mumbai Central, Mumbai- 400008

Outstanding as on 30.06.2023
Reserve Price: Rs.48,00,000/-

Terms & Conditions of Auction Sale/Bidding:

1. This is a Statutory Notice of Sale of Property by auction issued to the Borrower, Co-borrower &
Guarantors.

2. The Property should be sale out “as is, where is and what is basis” and not to be sold below the reserve
price as mentioned above.

3. The Tender Forms covering Terms & conditions of sale will be available from 18/04/2023 to 03/05/2023 at
Head Office The Sahyadri Sahakari Bank Ltd., Mumbai, 446, Jagannath Shankar Seth Road,
Chirabazar, Mumbai - 400002 &All Branches Office between 10.30 am to 05.00 pm. Cost of Tender form
isRs. 1,000/

4. Tender form duly filled in and sealed along with self-addressed envelopes, should be submitted along with

Pay Order/ Demand Draft/RTGS in favor of “The Sahyadri Sahakari Bank Ltd., Mumbai” as EMD at

Head Office, The Sahyadri Sahakari Bank Ltd., Mumbai, 446, Jagannath Shankar Seth Road,

Chirabazar, Mumbai — 400002 or Branches of Bank on or before 30/08/2023 (Excluding Sundays &

Bank Holidays). Applicant should mention on the envelop (Containing Tender Form), the name of

property for which he is sending the tender as “Mr. Sandeep Dayanand Mohite Public Auction”.

The property can be inspected on date 10/08/2023 & 11/08/2023 between 11.00 am to 03.00 pm.

6. Sealed tenders received will be opened on 31/08/2023 at 03.00 pm at Head Office, The Sahyadri
Sahakari Bank Ltd., Mumbai, 446, Jagannath Shankar Sheth Road, Chirabazar, Mumbai - 400002.
The OPEN Auction bidding will be taken place at the same time. Bidder may remain present and higher
biding will be accepted at the time of closure of bidding process. However, if the opening of tender could
not be carried out due to some unavoidable reasons, the next date of bidding will be fixed & intimated the
same to tenderfiller.

7. Highest Tender/ Bidder shall pay up to 25% (Including Earnest Money Deposit) amount immediately i.e.,
ondated 31/08/2023 and balance 75% amount should be paid within 15 days.

8. GSTapplicable as per Govt. rules.

9. Payment of sale consideration by the successful bidder to the bank will be subject to TDS under Section
194 — 1A of Income Tax Act, 1961 and TDS is to be made by the successful bidder only at the time of
deposit of remaining 75% of the bid amount (Ignore if not applicable).

10. All expenses relating to stamp duty and registration of sale deed as well as Government Tax, Insurance,
Society's Maintenance & Other Taxes if any to be borne by the successful bidder.

11. TheAuthorised Officer reserves the all rights to accept or reject Tender/ Offer at any stage.

Date - 31/07/2023 Sd/-

Place - Mumbai Authorised Officer

The Sahyadri Sahakari Bank Ltd., Mumbai

TL/PFL-61 : Rs.1,41,04,433/-
Earnest Money Deposit (EMD): Rs.4,80,000/-

o

n i Reserve Price
RETDEHE R Details of the Owner of the | Demand Notice | Reseverice | Date &
Guarantors/ s d Asset property Dateand  |Bid Increment Amt. [ Time of
Mortgagors SRR A Amount [~ Ewp  |Inspection.
1. Jasbirsingh M Residential Flat of 1BHK No. 703, 7th floor,
Harchand (Borrower) |situated at Building No. 5B, Oshiwara Centre
2. Reena Jasbirsingh Vievy Co-operative Housling Society Limited, Date: 15.09.2020 Date:
Harchand Patliputra Nagar, New Link Road, Oshiwara, Rs. 63,63,400/- 19.08.2023
(Co-Borrower) Jogeshwari West, Mumbai-400102 (Rupees Sixt Rs. 77,00,000/-
Admeasuring 470 sq.ft carpetarea. Jasbirsingh P Xty- YT .
g g hear 9 Three Lakhs Rs. 50,000/- Time:
Building Boundaries are: East: 5C Building,| M Harchand Sixty-Th _— :
West: Internal Road, North: Residential ixty-Three Rs. 7,70,000/- 03.00 PM
Building, South: Internal Road Thousand Four to
Landmark : Near Gulmohar Valley CHS Hundred only) 04.00 PM
Longitude & Latitude :
19.150292, 72.837322

Account No. 50518197791, Name of the Beneficiary: Omkara PS04/2020-21 Trust, Bank Name: Indian Bank , Branch: BKC Mumbai, IFSC Code: IDIB000B845

Date of E- Auction & Time 6th September 2023 at 11:00 am to 12:00 pm (noon)

Last date and time for submission of bid letter of

participation/KYC Document/Proof of EMD: 4th September 2023 up to 6:00 pm

TERMS & CONDITION OF THE AUCTION: For detailed terms and conditions of the sale please refer to the link provided in
http://lomkaraarc.com/auction.php.
The auction shall be conducted online through OARPL. The last date of submission of bid (online as well as in hard copy) along with EMD (DD/ Pay Order
in original or remittance by way of NEFT/RTGS) is 04.09.2023 by 6:00 PM. The intended bidders who have deposited the EMD and require assistance in
creating Login ID & Password, uploading data, submitting bid, training on e-bidding process etc., may contact e-Auction Service Provider “M/s. C1 India
Pvt. Ltd", Tel. Helpline: +91-7291981124/25/26, Helpline E-mail ID: support@bankeauctions.com, Mr. Bhavik Pandya, Mobile : 8866682937
E mail - maharashtra@c1india.com. and for any property related query contact the Authorized Officer, Mr. Jigar Patel, Mobile: +91 9987400988 Mail:
jigar.patel@omkaraarc.com. Intending bidders shall comply and give declaration under the Section 29A of Insolvency and Bankruptcy Code, 2016, for
detailed information please refer to the Terms and Conditions.

STATUTORY NOTICE FOR SALE UNDER Rule 8(6) OF SECURITY INTEREST (ENFORCEMENT) RULES ,2002
This notice is also a mandatory Notice of not less than 30 (Thirty) days to the Borrower(s) of the above loan account under Rule 8 (6) of Security Interest
(Enforcement) Rule, 2002 and provisions of Securitization & Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002, informing
them about holding of auction/sale through e-auction on the above referred date and time with the advice to redeem the assets if so desired by them, by
paying the outstanding dues as mentioned herein above together with further interest and all costs charges and expenses any time before the closure of
the Sale. In case of defaultin payment, the property shall at the discretion of the Authorized Officer/Secured Creditor be sold through any of the modes as
prescribed under Rule 8 (5) of Security Interest (Enforcement) Rule, 2002.
Date: 31.07.2023
Place : Mumbai

Sd/- Authorized Officer, Omkara Assets Reconstruction Pvt Ltd.
(Acting in its capacity as a Trustee of Omkara PS 04/2020-21 Trust)

SYMBOLIC POSSESSION NOTICE PUBLIC NOTICE

Shri. Bhimsen Bhivaji Magare, a member
of Jai Hanuman S.R.A. Co-operative
Housing Society Limited, having address
at Flat No.: A-319, Jai Hanuman SRA CHS
Ltd., Jagruti Nagar, New Maneklal Estate,
S.N. Mehta Road, Ghatkopar (W),
Mumbai - 400086 and holding Flat No.
319 in Building No. A of the society, died
on 28.11.2015 without making any
nomination.
The society hereby invites claims or
objections from the heir/heirs or other
claimants/objector or objectors to the
transfer of the shares and interest of the
deceased in the capital/property of the
society within a period of 14 days from
the publication of this notice, with
certified true copies of such documents
and other proofs in support of
his/her/their claims/objections for
transfer of shares and interest of the
deceased member in the capital/property
of the society. If no claims/objections are
received within the period prescribed
above, the society shall be free to deal
with the shares and interest of the
deceased in the capital/ property of
society in such manner as is provided the
bye-laws of the society. The claims or
objections, if any, received by the society
for transfer of shares and interest of the
deceased member in the capital/property
of the society shall be dealt with in the
manner provided under the bye-laws of
the society. A copy of the registered bye-
laws of the society is available for
inspection by the claimants/objectors, in
the office of the society between 06.00
pm to 09.00pm from the date of
publication of the notice till the date of
expiry of its period.
For and on behalf of JAl HANUMAN
S.R.A. CO-OP HSG. SOC. LTD.
Sd/-
Hon. Secretary
Place: Mumbai
Dated :31%July 2023

PUBLIC NOTICE

Be it known to all concerned. We are
mourning the loss of our father Late Mr.
Bipin Talpade, who breathed his last on
18.05.2023. My father was running a few
businesses. As a matter of convenience
for my father, he had made us, viz. me
Dhiren Talpade, my mother Kalpana
Talpade, and my sister Deepti Talpade
associates in his ventures and entities.
Needless to add, me and my family have
not taken any part in the day-to-day
functioning of such entities nor are we
aware of its transactions. Also, my father
has acted in his personal capacity and we
are still ascertaining the extent of such
transactions, if any. It is also seen that some
miscreants are trying to use this unfortunate
and untimely death of my father to their
advantage and are trying to make illegal
claims against me and my family and our
estate, including my deceased father's
estate.

Also, further note that we have not issued
any power of attorney or authority to
anyone to act on our behalf or on behalf of
our late father. Be refrained from making
any false claim against me or my family
and do not enter any transaction in
connection with the estate of Late Mr. Bipin
Talpade without our written consent. Any
such act would invite legal action, do note.

Place : Mumbai Sd/-
Date : 31/07/2023 __ Dhiren Talpade,

IN THE HIGH COURT OF JUDICATURE
AT BOMBAY
ORDINARY ORIGINAL CIVL JURISDICTION
COMMERCIAL EXECUTION APPLICATION
NO. 5 OF 2017
IN
THE MATTER OF REFERENCE
NO. ARB/C0S/20 OF 2014
The Cosmos Co-Operative Bank Ltd.,
A Society deemed to be registered, Under the
Multi State Co-operative Societies Act, 2002,
having its Registered Office at 269/ 270,
Cosmos Heights, Shanivar Peth, Pune 411 030
And having its Regional Office at 36/A, Maru
Niketan, D. L. Vaidya Road, Dadar (West),
Mumbai 400 028 ....Claimant
-Versus-
1.Dhanshree Infratech Pvt. Ltd.
APartnership Firm registered under, The
Indian Partnership Act 1956, Registered
Office at: Age:-Adult, Occupation:-Business
316,Borkar Compound, Ganesh Nagar,
Western Express Highway, Near Cable
Corporation, Borivali (E) Mumbai 400 066.
2.Shankarrao Ambrushi Borkar
Age:Adult, Occupation : Business R/at: 602,
Radha Mukund Tower, B. P. Road,
Kandarpada, Dahisar (w), Mumbai400 068
3. Ankush Prabhakar Yadav
Age: Adult, Occupation: Business, R/at: Flat
No.E-52, Nand Dham C.H.S. Ltd., B.P. Road,
Khandarpada, Dahisar (w), Mumbai400 068
4. Amol Shankarrao Borkar
Age: Adult, Occupation: Business, R/at:
602, Radha Mukund Tower, B. P. Road,
Khandarpada, Dahisar (w), Mumbai400 068.
5. Dhanshree Developers Pvt. Ltd.,
A Company incorporated and Registered
under Indian Companies Act, 1956, Bldg.
No.A-4, Saddicha CHSL, Rokadiya Lane,
SVP Road, Boriwali (w), Mumbai 400 092
Throughits Director
Shankarrao Ambrushi Borkar
Age: Adult, Occupation: Business, R/at:
602, Radha Mukund Tower, B. P. Road,
Kandarpada, Dahisar (w), Mumbai400 068.
Ankush Prabhakar Yadav
Age: Adult, Occupation: Business, R/at:
FlatNo. E-52, Nand Dham C.H.S. Ltd., B.
P. Road, Khandarpada, Dahisar (w),
Mumbai 400 068 ...Respondents

Notice Under Rule 581 of Bombay High
Court, ( Original Side ) Rules, 1980 to all
concerned persons having claims over
attached property
WHEREAS in pursuance of a Warrant of
Sale of immovable property dated the 05th
day of June, 2023, the Sheriffhas been directed
to sell by public auction at the instance of the
Claimant abovenamed; the following
Immovable Properties viz.: Right, tile and
interest of the ownership residential
premises of the Respondent Nos. 2 and 4
lying and being. situated at Flat No. 602,
Radha Mukund Tower, B.P. Road,
Kandarpada, Dahisar (West), Mumbai
400 068 and Right, title and interest of the
ownership residential premises belonging
to the Respondent No. 3 situated at Flat
No. E-52, Nand Dham Co-operative Housing
Society Ltd., B.P. Road, Kandarpada,
Dahisar (West), Mumbai 400 068.
Notice is hereby given to all persons having
any rights or interests in or any charges or
claims on the abovenamed property (other
than claims involving and objection to the
attachment or seeking the removal of the
same), that they should on or before the 29th
day of August, 2023, lodge in this office an
affidavit verified by oath or Solemn affirmation
of suchrights, interests, charges or claims.
Dated this 12th day of July, 2023.
(Shonali K. Dighe)
Commissioner for Taking Accounts
High Court, Bombay
Room No. 505, 506, 511,
5th Floor, G.T. Hospital Compound,
Opp. L. T. Marg Police Station,
Bombay - 400 001
Note : You are hereby informed that the
free Legal Services form the State Legal
Services Authorities, High Court Legal
Services Committees, District Legal
Services Authorities and Taluka Legal
Services Committees, as per eligibility
criteria are available to you and in case you
are eligible and desire to avail the free Legal
Services, you may contact any of the above
Legal Services Authorities/ Committees.

@Y rueLic notice DR
PUBLIC NOTICE

Notice is hereby given that
Mrs.Ishwaribai Paryani and Ms.Anita
Paryani Joint Member and Owner of Flat
in ANNIE A-102, ANNIE ADDLE Co-
Op.Housing Society Ltd. Geeta Nagar,
Phatak Road, Bhayandar (west) Thane,
401101 jointly holding Shares in Flat
Annie A-102, of the Society. And one of
Member Mrs.Ishwaribai Paryani died on
04/01/2021 with making Nomination in her
Daughter Name Ms.Anita Paryani. And
Ms.Anita Paryani joint Member Owner has
approached the society Annie Addle Co-
op.Housing Society for Transfer of her
Mother Ishwaribai Paryani Name and
Shares on hername Ms.Anita N. Paryani.

The Society hereby invites claims or
objections from any other heir or heirs or
claimant /objectors to the Transfer of said
name & Shares and interest of deceased
member in the above Flat/Property of the
Society within a Period of 15 Days from the
publication of this Notice with copies of
such Documents and others Proofs in
Support of his /her/their claims /objections
for transfer of Name, Shares and interest of
the deceased member in above Flat of
Society.

If No Claims/Objections are received
within period of above prescribed time,
Society shall be free to deal with Transfer of
Name and Shares of deceased member
Flat Property of Society in such manner as
prescribed in bye Laws of Society from the
date of publications of the Notice till the date
of expiry of its period . If no Claim is
received within above period of 15 Days
Society is at liberty to Transfer the Name
and transfer shares to Ms.Anita Paryani
and No claim would be entertained in the
above Transfer of Name and Shares.

For and on behalf
Sd/-
Annie Addle Co-op.Housing Society Ltd.

Place : Mumbai
Date: 28" July, 2023 J

PUBLIC CAUTION

It is hereby cautioned to public
at large that Mr. Deepak Bajaj,
his Wife Mrs. Jyoti Deepak
Bajaj and two sons, namely,
Mr. Aditya Deepak Bajaj and
Mr. Karan Deepak Bajaj has
executed a title deeds and reg-
istered Power Of Attorney
which is registered in the office
sub-Registrar Mumbai at the
Sr. No. 267/2008, in favor of
the M/S. Shabana Developers
i.e. proprietorship concern of
my client Mr. Allaudin Ismail
Shaikh having Address at S.
No. 74, Lane No. B-5, Sayyad
Nagar, Mohammad wadi
Road, Hadapsar, Pune-411
028.With respect to the prop-
erty mentioned below. That the
said documents are still valid
and subsisting and my client is
having lawful possession and
also has all the subsisting
rights and interest with respect
to the said property. However,
somebody posing themselves
as authorized to sell the said
property and thereby trying to
sell the said property by fraud-
ulently imposing themselves to
be the owner of the property.
Hence all Public at large are
hereby cautioned that not to
deal with said persons and my
client is the only person having
all right, title and interest with
respect to the said property
and he has not authorized
anybody to sell the said prop-
erty and in spite of the same if
anybody transact then he
alone shall be liable for the
cost and consequences of the
same.
DESCRIPTION OF THE SAID

PROPERTY
All that consisting of the
property bearing CTS No.
F/126, V. Patel Road, Linking
Road, village Bandra, H-
West Ward, Final Plot No.
499, TPS-lll, Bandra (W),
Mumbai- 400 050.
Admeasuring about 1087
Sq. Mtrs or thereabout with a
two-store building structure
standing thereon.

ADV. KIRAN WAGAJ

DOLPHIN OFFSHORE ENTERPRISES (INDIA) LIMITED

(*  E-mail:dolphinoffshore.finance@gmail.com, CIN:L11101MH1879PLC021302

UNAUDITED STANDALONE AND CONSOLIDATED STATEMENT OF PROFIT & LOSS FOR THE PERIOD ENDED 30™ JUNE, 2023

Unit No. 301, Zillion Junction of LBS Marg, CST Road, Kurla (W) Kurla Mumbai Mumbai MH 400070 IN

(. (Rs. In Lakhs except per share data)

www.nseindia.com) and on the Company's website (http://www.dolphinoffshore.com).

Place : Ahmedabad
| Date : 29-07-2023

Standalone Consolidated
Sr Particulars Quarter ended Year ended Quarter ended Year ended
No| 30.06.2023|31.03.2023|30.06.2022 31.03.2023 | 30.06.2023| 31.03.2023 |30.06.2022 | 31.03.2023
(Refer Notes below) Unaudited | Audited | Unaudited | Audited | Unaudited | Audited | Unaudited | Audited
1 |Total Income from Operations (net) 69.49 - - - 69.49 - - -
2 [Net Profit { (Loss) for the period (before Tax, Exceptional items (88.34) (86.08) (12.64) | (232.64) (88.34) (248.78) (12.64) (858.08)
3 [Net Profit | (Loss) for the period before tax (after Exceptional items) (88.34) (86.08) (12.64) | (232.64) (88.34) (248.78) (12.64) (858.08)
4 |Net Profit | (Loss) for the period after tax (after Exceptional items) 13.16 | 4,396.28 (12.64) | 4,236.26 13.16 | 4,233.58 (12.64) 3,610.82
5 | Total Comprehensive Income for the period [Comprising Profit | (Loss) 13.16 | 4,396.28 (12.64) | 4,236.26 13.16 | 4,233.58 | (12.64) | 4,316.02
for the period (after tax) and Other Comprehensive Income (after tax)]
6 |Equity Share Capital (Face Value of . 10/- Per Share) 315.85 315.85 | 1,677.25 315.85 315.85 315.85 | 1,677.25 315.85
Other Equity 17,417.01
7 |Earning per share of . 10/- each (from Continuing and
Discontinuing Operations)
Basic (in<.) 1.67 556.76 (0.08) 536.50 1.67 134.04 (0.08) 457.29
Diluted (in.) 1.67 556.76 (0.08) 536.50 1.67 134.04 (0.08) 457.29
Notes:

(1) The above is an extract of the detailed format of quarter and year ended financial results filed with the Stock Exchanges under Regulation 33 of SEBI (Listing Obligations and Disclosure
Requirements) Regulations, 2015. The Full format of the financial results for the quarter ended June 30, 2023 are available on the Stock Exchnage website (www.bseindia.com and

For, Dolphin Offshore Enterprises (India) Limited
Sd/-
Ms. Rita Shah Managing Director DIN: 06635995
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Get prediction sitting
at home with Palm Print

Love, romance, sex, family
relations, job, wealth, home
happiness, house, education,
marriage, children, luck, work,
honor, sorrow, illness, etc.

R. R. Mishra

Astrologer, Palmist,
Numerologist, Vastu & Gems
Specialist, Former TV & Press

Whatsapp & Mobile

9820113194

Watch on YouTube:
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CHANGE OF NAME

| HAVE CHANGED MY NAME FROM

RANJANBEN TO RANJAN  VIJAY

MONPARA AS PER DOCUMENTS.
CL-560 B

| HAVE CHANGED MY NAME FROM
DHRUVI TO DHRUVI VIJAY MONPARA
AS PER DOCUMENTS. CL-560 C

| HAVE CHANGED MY NAME FROM
RANJANBEN KARSANBHAI KAKADIYA
TO RANJAN VIJAY MONPARA AS PER
DOCUMENTS. CL-560 D

| KURIAN CHERIAN & ANGELA DSOUZA
HAVE CHANGED OUR DAUGHTER
(MINOR) NAME FROM ELAINE KURIAN
TO ELAINE DSOUZA AS PER AFFIDAVIT
NO: 65AA 241932 DATED: 20 JUL 2023.

CL-568
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Aditya Birla Sun Life

Mutual Fund

Authorised Signatory

ADITYA BIRLA
CAPITAL

Aditya Birla Sun Life AMC Limited(Investment Manager for Aditya Birla Sun Life Mutual Fund) Registered Office: One World Center, Tower 1, 17th Floor, Jupiter Mills, Senapati Bapat
Marg, Elphinstone Road, Mumbai - 400 013. Tel.: 4356 8000. Fax: 4356 8110/8111. CIN: L65991MH1994PLC080811

Notice

Notice is hereby given that in accordance with Regulation 56 of Securities and Exchange Board of
India (Mutual Funds) Regulations, 1996 and circulars issued from time to time, the scheme wise
Annual report and abridged summary thereof for the year ended March 31, 2023 are hosted on the
website of the Aditya Birla Sun Life Mutual Fund viz. https://mutualfund.adityabirlacapital.com/ and
on the website of AMFI viz. www.amfiindia.com

The scheme wise annual report or abridged summary thereof shall be emailed to those investors,
whose email addresses are registered with the Mutual Fund. Investors can request for a physical copy
or electronic copy of the scheme wise annual report or abridged summary thereof through any of the

1) Telephone: Call at our Investor Contact Centre at 1800-270-7000 (Toll free)

2) Email: Send an email to care.mutualfunds@adityabirlacapital.com

3) SMS: Send a SMS to 567679 from investor's registered mobile number. SMS format: AR
<SPACE>PAN. Example: AR ABCDE1234H

4) Written Request (letter) to:
a) Registered office or any of the Investor Service Centres of Aditya Birla Sun Life AMC Limited

b) Computer Age Management Services Limited (CAMS) at Computer Age Management Services
Ltd. New No.10, (old No. 178), M.G.R. Salai, Nungambakkam, Chennai -

600 034.

For Aditya Birla Sun Life AMC Limited
(Investment Manager for Aditya Birla Sun Life Mutual Fund)

Place : Mumbai
Date : July 28, 2023

Mutual Fund investments are subject to market risks, read all scheme

related documents carefully.
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6 THE CITY

PREPARATION UNDERWAY FOR AUG 1VISIT

PM’s day in city tomorrow: Temple Traffic cops tell
visit to Metro lines inauguration

EXPRESSNEWS SERVICE
PUNE,JULY 30

PRIME MINISTER Narendra Modi
willarrive in the city around 11 am
on Tuesday, and will go on to per-
form puja at Dagdusheth Mandir.

At 11.45 am, the PM will be
conferred the Lokmanya Tilak
National Award. At 12.45 pm, he
will flag off metro trains on two ex-
tended routesand inaugurate and
lay the foundation stone of various
development projects.

The inauguration of the two
metro stretches is an important
step towards realising the PM's vi-
sion to provide citizens with mod-
ern and environment-friendly
mass rapid urban transport sys-
tems across the country, officials
said. The design of some metro sta-
tionson the route draw inspiration
from Chhatrapati Shivaji Maharaj.
The metro stations — Chhatrapati
Sambhaji Udyan and Deccan
Gymkhana — are designed to re-
semble headgear worn by soldiers
of Chhatrapati Shivaji Maharaj -
also known as 'mavala pagadi'.

The Shivaji Nagar under-
ground metro station hasadistinc-
tive design which reminds one of
forts built by Chhatrapati Shivaji

Preparation underway at the SP College ground where PM
Narendra Modi will be felicitated on August 1. Pavan Khengre

Maharaj. Another unique feature
is that the Givil Court metro station
is one of the deepest metro sta-
tions in the country, having the
deepest point at 33.1 metres.

The station roof is made in
suchamanner that direct sunlight
falls on the platform, officials said.
The PM will also inaugurate the
'waste to energy plant' of Pimpri
Chinchwad Municipal
Corporation (PCMC).

Moving ahead towards the
mission of achieving 'housing for
all', the PM will handover more

than 1,280 houses built by PCMC
under Pradhan Mantri Awas
Yojana. He will also hand over
more than 2,650 PMAY houses
built by PMC. He will also lay the
foundation stone of around 1,190
PMAY houses to be built by PCMC,
and of over 6,400 houses built by
Pune Metropolitan Region
Development Authority.

The Lokmanya Tilak National
Award, that will be conferred to
the PM, was constituted by Tilak
Smarak Mandir Trust in 1983, to
honour the legacy of Lokmanya

THETIMELINE

11 AM: Darshan and
pooja at Dagdusheth
Mandir.

11:45 AM: Lokmanya
Tilak National Award
function.

12:45 PM: Launch of new
metro lines and various
development projects.

(Source: PIB)

Tilak. The award is given to people
who have worked for the progress
and development of a nation,and
whose contribution can only be
looked upon as remarkable and
extraordinary. Itis presented every
yearon August 1, LokmanyaTilak’s
death anniversary. The PM will be-
come the 41st recipient of the
award.

It has previously been pre-
sented to luminaries such as Dr
Shankar Dayal Sharma, Pranab
Mukherjee, Atal Bihari Vajpayee,
Indira Gandhi, Dr Manmohan
Singh, NR Narayana Murthy, Dr E
Sreedharan among others.

FORM A

PUEBLIC ANNOUNCEMENT
{Undar Regulation 6 of the Insolvency and Bankruptcy Board of lndia
(insodvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
SHAILA CLUBS AND RESORTS PRIVATE LIMITED

: RELEVANT PARTICULARS
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Motice = hereby given that the Mational Company Law Tribunal has ardered the
commancamant of a corpomate insolvency rescfution process of the Shalla Clybs and
Resorts Private Limibed on Z8th July, 2023{0rder recaived on 28th July, 2023}

The creditors of Shalka Clubs and Resorts Privabe Limited, are hereby called upon be submit
their clms with proof on or before. L2th Aogest 2023 falling foereen days from the
sppointment of tha intenim resolutan peotessional o tha internim resdution protessional at
Lhe acldress rmentioned againstentry Na. 10,

The finangial creditors Shall subirms thesr dairms with prodl by elecironic meand anbe Al ather
creditars may submit tha claims with prood i parsan, by past or by elactronic maans.

A financial creditor belonging to a class, as listed against the entry Mo, 12, shall irdecate its
choice &f autharised represetiatve from among the threa insolvency professionals listad
against ertry Mo 123 to act as authorised represantative of the class [specify class] in Form C4,
Submission of false or misheading proods of claim shall attract penalties

MILIND KASODEKAR

Intenm Fasalution pronhesskanal

IBBLAPADDZAP-MOCA 15/ 201T-18/ 10285

Crater: 3 1st July, 2023

Place: Pune

—= MAHARASHTRA POLLUTION
& CONTROL BOARD

NOTICE FOR ENVIRONMENTAL
PUBLIC HEARING

M/s. Loknete Balasaheb Desai Sahakari Sakhar Karkhana Ltd has submitted a
proposal for their Proposed Establishment of 90 KLPD Molasses {B&C
Heavy)/Sugarcane Syrup Based Distillary with 3 MW Electricity Generation, unit o
be located Gat No.133/1/B,133/2/B,134,135/3/B,135/5,
149011493151, 160112, 1601 8,160/3,160/7, 132,133/ 1/A, 14972, 160/11,180/2,
160/4,160v9,131/1.3,6,7,8,9,10,11,12 13,1415, A/P-Daulatnagar, Marali \Village,
Tal-Fatan, Dist->atara Maharashira. A Public hearing is propose to be conduct fram
anvironmental angle about this project. AN parzons including bonafide residants,
environmental groups and others located in surrounding area of the project site can
participate in the Environmental Public Hearing

Suggestions, views, comments, obsections of the public, can be filed
al the following address in writing & also on e-mail of srosatara@mpch.gov.in
within 30 days from the date of publication of this Notice.

1. Regional Office, 2, Sub-Regional Office,
M.P.C. Board, M.PC.Board,

Jog Centre, 3rd floor, Pune -Mumbai Rd,  Adminstrative Building, 2™ Floor,
Wakadewadi, Pune 411003 Behind $.T.5tand, Satara - 415001

Ohral and written suggestions can also be presented during the public hearing
to be conducted at ;

: Mis. Loknete Balasaheb Desai
Sahakari 3akhar Karkhana Lid,
AlP-Daulatnagar, Marali Village, Tal-Patan,
Dist-Satara Maharashira,

Date & Time of Public Hearing : Thursday day, 31/08/2023 at 11.00 AM

Venue

Copées of the Executive Summary containing the salient features of the Projects,
bioth in English and Marathi and other information | documents are made available
in the following offices:
. Dhstrict Collector's Office, Satara.
. District Industries Centre, Satara.
. Ziha Parishad Office, Satara.
. Regional Office, M. P. C. Board, Jog Centre, 3rd Floor, Wakadewadi, Pune.
Zonal Office, West central Zane, Department Of Emaronment, Fores! &
Climate Change, Govl Of Maharashira Mew Secretial Butding, Ground floar,
East Wing, Civil Line Nagpur
6. Head Office: M_P.C.Board, Kalpataru Point, 3° & 4" floor, Sion(E) , Mumbai.
7. Department Of Environment & Climate change, Govt, Of Maharashtra,
18" Floor, Madam Kama Road Mantralaya Mumbal

8. Sub Regional Officer, M.P.C Board, Administrative Building, 2nd Floor,
Behind 5.T.5tand, Satara.

9. Tahasildar Patan, Tahasil Office, Patan, Tal -Patan, Dist.- Satara

10, Gampanchayat Marali, Tal -Patan, Dist.- Satara,

Concemed persons will be provided access to the Executive Summary of the
Projects during office hours at the above-mentioned places. ”

O e L3 Y —

Sub-Regional Officer,
M.P.C. Board, Satara
Adminsirative Building 2™ Floor,
Behind 5. T.5tand, Satara - 415 001,

Notice Inviting
Expression of Interest

(RIL/EAP/EOI/2023/02)
{Under International Competitive Bidding)

For KG-DWN-98/3 (KG-D6) Block

Reliance iz India's largest private sector company, with a
consolidated revenue of € 976,524 crore ($118.8 billion) and net profit
of £ 74,088 crore (39.0 billion) for the year ended March 31, 2023,
Reliance's activities span hydrocarbon exploration and production,
petroleum refining and marketing, petrochemicals, advanced
materials and composites, renewables (solar and hydrogen), retail
and digital services. Currently ranking 104th, Reliance is the largest
private sector company from India to feature in Forfune's Global 500
list of "World's Largest Companies” for 2022.

Reliance Industries Limited (RIL), as Operator, on behalf of itself & its
co-venturer BP Exploration (Alpha) Limited Invites Expression of
Interest (EQI ) from reputed and expenencad Contractors for ‘Design
and Supply of steel fube umbilicalz including technical support during
installation and commissioning' for KG-DWHN-2873 (KG-D6) Block.

Interested Vendors are requestad to visil our website wwiw.ril.com
{eB2B> For Suppliers> E&P Motice for EOI) for further details
on the above and submit their EQI| through e-mail on
deveoiresponse.eandpi@ril.com, on or before 21 August 2023.
Subject of the mail should mention "RIL/JE&P/EOI/2023/02",
For documents size beyond 10 MB, Vendors should request RIL
through e-mail to pravide FTP link for uploading EOI docurments.

Address for Communication

Chief = Supply Chain Management,
Reliance Industries Limited, Petroleum Business (EAP),
Reliance Corporate Park (RCP),
Building No 11, A’ Wing, Second Floor,
Thane-Belapur Road, Ghansali, Maw Mumbai - 400 701, India.

Email: deveoiresponse.eandpi@ril.com
CIM: L17 110MH1973PLCO1978E

o

Reliance

Industries Limited

Growth k= Life

PUBLIC NOTICE
NOTICE is hereby given to the public atlarge that we are investigating the title

ofthe owners (“collectively, Owners”) listed in the Schedule hereunder written,
to their respective share in the agricultural lands situate, lying and being at
Village Mohari within the Registration Sub-District of Taluka Jamkhed, District
Ahmednagar, Maharashtra (“Lands”) more particularly described in the
Schedule hereunder written.

All or any person/entity including an individual, a Hindu Undivided Family, a
company, bank(s), financial institution(s), non-banking financial institution(s), a
firm, an association of persons or a body of individuals whether incorporated or

not, lenders and/or creditors, having any share, right, title, benefit, interest,||

claim, objection and/or demand in respect of the Lands or any part thereof by
way of sale, exchange, assignment, mortgage, charge, gift, lease, sub-lease,
trust, inheritance, occupation, FSI, possession, tenancy, sub-tenancy, leave
and license, lien, maintenance, bequest, succession, right of way, litigation,
decree or order of any Court of Law or Tribunal or otherwise of any nature
whatsoever howsoever to or upon the Lands or any part/s thereof are hereby
requested to inform the same in writing along with supporting documents to the
undersigned at Cyril Amarchand Mangaldas, Peninsula Chambers, Peninsula
Corporate Park, Ganpatrao Kadam Marg Lower Parel, Mumbai 400 013 India,
within a period of 10 (Ten) days from the date of the publication of this notice,
failing which, the claim, demand or objection, if any, of such person or persons
shall be considered to have been waived and/or abandoned and the right, title
and interest of Owners in respect of the Lands shall be deemed to be clear and
marketable, free from such claims, demands and encumbrances of any nature
whatsoever.

Please mark your envelope with subscription JM-Kharda.

SCHEDULE

Sr. No Description of Lands Name of Owners

1. | All that piece and parcel of land or| Minakshi Navnath Gopalghare
ground bearing Gat No. 193, situate,| Tryambak Nandram Gopalghare
lying and being at Village Mohari within| Ramdas Shiwaji Gite

the Registration Sub-District of Taluka| Shiwaji Haribhau Gite
Jamkhed, District Ahmednagar,| VenunathHaribhau Gite
Maharashtra

2. | All that piece and parcel of land or| RohitNavnath Gopalghare
ground bearing Gat No. 215, situate,| Tryambak Nandram Gopalghare
lying and being at Village Mohari within| Ramdas Shiwaji Gite

the Registration Sub-District of Taluka| Shiwaji Haribhau Gite
Jamkhed, District Ahmednagar,| VenunathHaribhau Gite
Maharashtra

3. | All that piece and parcel of land or| Rohit Navnath Gopalghare
ground bearing Gat No. 216, situate,| Pruthiraj Navnath Gopalghare
lying and being at Village Mohari within| Tryambak Nandram Gopalghare;
the Registration Sub-District of Taluka| Ramdas Shiwaji Gite
Jamkhed, District Ahmednagar,| Shiwaji haribhau Gite

Maharashtra Venunath Haribhau Gite
For Cyril Amarchand Mangaldas,
Sd/-
Ms. Jinal Mehta
Date: July 31, 2023 Partner

commuters to
avoid key roads

EXPRESSNEWS SERVICE
PUNE, JULY 30

THE PUNE traffic police have is-
sued an advisory for commuters
to avoid some arterial roads and
key traffic junctionsin the city, be-
tween6amand 3 pmonTuesday,
August 1. Trafficdiversionsand clo-
sures will be in place on these
routes when Prime Minister
Narendra Modi visits the city and
will preside over several functions
and inaugurate projects.

Inanotificationissued, Deputy
Commissioner of Police (Traffic)
Vijaykumar Magar, on Sunday;,
provided a list of roads and traffic
junctions that citizens are advised
to avoid between 6 am and 3 pm
on August 1. The notification said
that for the movement of vehicles
of VIP and VVIP dignitaries in the
city, several traffic diversions and
closures will be in place.

It advises the commuter to
avoid roads connecting to the fol-

lowing traffic junctions: Pune
University Square, Simla Office
Square, Sancheti Chowk, SG Barve
Chowk, Budhwar Chowk,
Sevasadan Chowk, Alka Chowk,
Tilak Chowk, Jedhe Chowk,
Sadalbaba Chowk, Golf Club
Chowk. Citizens have been further
advised to further avoid
Sangamwadi Chowk, Fergusson
College and Vimantal Road. While
a notification advises citizens to
take alternate routes to avoid these
roads and junctions, it does not
provide the list of alternate routes.
According to the schedule re-
leased by the PMO, the PM will
perform puja at Dagdusheth
Mandir at around 11 am. At 1145
am, he will be conferred the
Lokmanya Tilak National Award.
At 12:45 pm, he will flag off
metro trains and inaugurate and
lay the foundation stone of devel-
opment projects. He will also in-
augurate the waste toenergy plant
built by the Pimpri-Chinchwad
Municipal Corporation.

Pune city police personnel in Shivajinagar on Sunday ahead
of PM Narendra Modi’s visit. Pavan Khengre

IN CASE OF LANDSLIDE AT THE GHATS

Central Rly gears up to prevent service
disruption on Pune-Mumbai route

SHUBHAMTIGGA
PUNE, JULY 30

AMIDST THE ongoing rainfall in
the state and reports of landslides
in hilly areas, the Central Railway
(CR)is on alert to deal with inci-
dences of landslides and is tak-
ing pre-emptive measures to
avoid boulder falls in the treach-
erous Bhor Ghat on Pune-
Mumbai section, which oftendis-
rupt train traffic.

Railway officials said several
preventive measures were under-
taken before the start of monsoon
and a close watch is being kept to
prevent a major incident in areas
thatare particularly susceptible to
landslides, hill slips and boulder
falls. In 2019, the damage caused
to the train tracks, tunnels and
other railway infrastructure due
to landslides was so heavy that it
had affected train operations be-
tween the two cities for 14 days.

Over the last week, two major
landslides occurred on Pune-
Mumbai Expressway near Adoshi
in Raigad. Although these inci-
dents did not affect train traffic,
continuous rainfall has mobilised
authorities to keep a close watch
in the area.

As per officials, works like the
desilting of drains, cleaning of cul-
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‘Corners that promise
peace in family homes’:
Gallery exhibits artist
Shrikant Kolhe’s works

DIPANITANATH
PUNE, JULY 30

UNDERITS sloping roofs, Vesavar
Art Gallery in Pune seems to have
cut windows in its white walls to
lookinto other homes. Suchis the
immediate impression of its latest
exhibition 'Life Corner’, in which
late artist Shrikant Kolhe sheds
light on how family membersina
house find their own space —
nooks, corners or even holes — to
be by themselves.

Curated by the gallery, Kolhe's
works mostly focus on a single
table with a chair, lit by a hanging
lamp and crowded with books.
Dominating the scene in many
works is his trademark Rubik's
Cube, a metaphor for the individ-
ual quest to arrange elements in
their lives to create an uninter-
rupted pattern of colours.

In his concept note, the artist
had said that 'Life Corner’ was a
projectthatevolved over the years.
"Atthe core, itisabout that corner,
the special place where one
spends most of his time thinking,
reminiscing or whiling away time.
Aspecial placeinaroomorahouse
where you are at peace with your-
self. That is 'Life Corner' to me —
stark and real," he had written.

Based in Hyderabad, Kolhe
passed awayin 2016 due tokidney
failure. He was 51.

Vedanti Kolhe, his wife, says,
"Most people cannot afford a dif-
ferent study room. People make a
corner of their own. It is a 'peace
corner’. It was the same for us,
through all the years that we
changed houses. But his nature
was not to work only at his fixed
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A close watch is being kept to prevent major accidents in
areas that are particularly susceptible to landslides, hill slips,
and boulder falls, say officials. Express file

verts, trimming of trees, muck re-
moval and several other measures
have already been taken as pre-
ventive care. The CR has marked
a total of 24 vulnerable locations
in Mumbai division and 25 vul-
nerable locations in Pune division.

Railway spokesperson Shivraj
Manaspure said, “To prevent
damages in the railway network
inthe ghats, we are taking precau-
tionary measures. We are ready
with 300 metres of boulder net-
ting, 40 metres of Canadian fenc-
ing and 160 tonnes of stabilisation
of banks in susceptible areas of the
ghat section. The control room is

monitoring the area round the
clock through CCTVs and with
constant updates.”

Officials of Pune Division said
areas with 25 vulnerable tracks,
stretches and bridges have been
identified and are being moni-
tored. Of these 25, six are flood-
prone areas, 14 are cutting areas
and five are bridge areas.

According to the Divisional
Commercial Manager (DCM)
Ramdas Bhise, Pune Division, “28
patrolmen and 71 stationary
watchmen have beendeployedin
these areas. As many as 21.90 km
of yard drain, 77.75 km of track

In his concept note, the artist
had said that ‘Life Corner’
was a project that evolved
over the years. Express

corner. He could sitanywhere and
work."

Kolhe'sown cornerhadatable,
though the light source wasawall
lamp or a table lamp "because
pendant lights — his signature in
works —are notreadily available”.

The play of light and darkness
that Kolhe had perfected was the
result of careful layering, medita-
tive concentration, and humour.
The stairs that zig-zag some works
could point to higher ideals or
plainambition. Look closely atthe
works in the Khursee series, and
one will find a book titled 'Kissa
KhurseeKa'.

"Ifirmly believe that only black
and white can do justice to this
theme as it captures light-play in
its true sense... The light puts a
spotlight on 'Life Corner' and ele-
vated objects in its vicinity —
crumpled newspaper, pens, func-
tional furniture made of wood,
steps, stairways, and arches — giv-
ing the whole feel of a gothicliving
space,” the artist had written.

drain, 19.85 km of catchwater
drain and 538 bridges have been
cleaned.”

He said that most of the sus-
ceptible locations along Pune-
Mumbai route belong to the
Mumbai Division. "Along other
places, Punchganga bridge be-
tween Rukadi (RKD) and Gud
Market (GRMT) in the Miraj-
Kolhapur section is an extremely
vulnerable location. Water dis-
charge from Radhanagari damin
case of heavy rainfall disrupts the
railway line," he said.

Manish Kumar Singh, Senior
Divisional Engineer, said that Pune
division has a 24-hour patrolling
system in three shifts with anin-
terval of 8 hours and gets updates
from Indian Meteorological
Department (IMD) after every
four hours.

“There are disaster manage-
ment cellsin every division which
usually work post facto. Only in
the case of heavy cyclonic warn-
ings does Railways engage with
the National Disaster Response
Force (NDRF) before inspection.
Reservoirs,dams and lakes should
be inspected pre-monsoon in col-
laboration with the state irrigation
department. This jointinspection
is called Works and Tanks
Affecting Railways (RAW, RAT),”
he added.

SALUTE THE SOLDIER

COL VASANTH V.
AHOK CHAKRA (POSTHUMOUS)
25 Mar 1967 - 31 Jul 2007

In fond memory of our gallant Commanding Officer who
made the supreme sacrifice in service of the nation at Uri
(J&K) on this day. You will forever remain in our hearts.

Col Atul Gokhale, CO and All Ranks of 9 MARATHA LI
(NASHAK NAUVVI), ASHOK CHAKRA BATTALION.

LNK SHASHIKANT BACHHAV
SHAURYA CHAKRA (POSTHUMOUS)
01 Jun 1979 - 31 Jul 2007

In fond remembrance of our valiant soldier who laid down
his life in the line of duty at Uri (J&K) on this day. We salute
you and pledge never to let your sacrifice go in vain.

Col Atul Gokhale, CO and All Ranks of 9 MARATHA LI
(NASHAK NAUVVI), ASHOK CHAKRA BATTALION.
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1 |GE0MWBMIT-338/
RFX-3000040480

Subject

10at 3 x 860 MW, KTPS.

Puppies stuck in tar drum
rescued after hour-long op

Pune: Two puppies stuck inside a drum containing tar were rescued by
the personnel of Pune Fire Brigade on Saturday morning. Animal rescue
experts and local citizens helped in the intricate effort that lasted for over
an hour. The Pune Fire brigade control room received a callaround 10.15
amon Saturday about two puppies stuckina tindrum half filled with tar.
It was locals who found the drum in a horizontal position on a hillock
behind a residential building in Parge Nagar area of Kondhwa.

Ateam from the Kondhwa fire station was deployed and help was so-
licited from volunteers who belonged to a group of animal rescuers in
Pune. Fire brigade officials said that by the time they reached the spot, the
locals had brought the drum down from the hillock in a tractor. The pup-
pies were stuckin the thick, viscous tar and the drumwas open fromone
side. The fire brigade team used a circular saw machine to cut the upper
partof the drum. Firefighter Ravi Bartakke, who was part of the effort, said,
"We used small tools and oil to gradually and gently extricate the pup-
pies from the tar. It took more than

NOTICE-SRM-36

Following Tenders are published on hitps:lleprocurement.mahagenco.in

\Biennial Maintenance contract for Boiler side auiliaries
(Excluding Coal Cycle and attending BTL Work) of units 8. 9 &

an hour for us to free them from the
viscous mass. Animal rescue experts
were guiding and helping us
throughout the effort. The puppies
were then handed over to the ani-
mal rescuers.”

Anand Adsul of Wild Animals
and Snakes Protection Society, the
group whose volunteers were part
of the effort, said, "The two puppies

'EMD ! Estimated Value

Rs. 310,559.00/-
Rs. 30,709 917 .20/

RFX-3000040614 | various Q&M works of 3xB60 MW KTPS, Koradi,

GEOMWIOS/T-3309/ | Biennial Work Contract for providing manpower assistance for

were rescued unhurt. We have sent
themtoanorganisation that hasex-

Rs. 500,000.00/-
Rs. 83,708,229.50/-

NO.: +91-84 11858622, E-MAIL I1D: eepurchasekoradi@mahagenco.in

VENDORS ARE REQUESTED TQ REGISTER THEIR FIRMS FOR e-TENDERING
FOR MORE DETAILS LOG ON TO WEBSITE. https:/leprocurement. mahagenco.in
FOR ANY QUERIES CONTACT. EXECUTIVE ENGINEER (PURCHASE), KTPS, KORADI, NAGPUR. MOBILE

pertveterinarians and treatsrescued
animals. We have been told they are
ingood health." Firefighters often at-
tend calls forrescuing birds, domes-

epaper.indianexpress.com

Sdl- ; :
CHIEF ENGINEER (0&M) | | fcand Stfayamm?:ﬁ-l_ IIE.I\IJRSE CORTON
MAHAGENCO, KTPS, KORADI ]
www.indianexpress.com
Pune



f -'l‘l'”rll.llﬂl nl':.l

UFAaERTERe

et o6, wlan | U55101PNZ00SPTCO20668

Thle L'1T:.-1 E’h A - 1:rr"rr-r- 1,

Tl Te Wil &

1. 29w,
&: milind

'r'.'fé."l'r':iiﬁ Pt i gon

o e @, 93 WS =g 9

il HET i

T,




